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Ministry of Labour & Employment, Govt. of India
A e R e fargga wi S TR SR -302005
Regional Office, Nidhi Bhawan, Vidhyut Marg, Jyoti Nagar, Jaipur302005

Website: www.epfindia.gov.in | Email: rojai pur@epfindia.gov.in | Tel: 0141-2740963 ?.?3
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To, Speed-Post/Email

Shri Sandeep Kumar Jain,

Interim Resolution Professional

E-252, Vardhaman Marg, Lal Kothi Scheme,
Jaipur-302005 (Raj asthan)

Sub:- Submission of claim in respect of Provident Fund dues of M/s. Deem
Construction Company Pvt. Ltd. Jaipur having code no. RJ/2132910 &
RJ/19093
Sir,
Please refer to order of Hon’ble Nation Company Law Tribunal in petition dt 19/04/2023
direction your appointment as Liquidator in respect M/s. Deem Construction Company Pvt.
Ltd. Jaipur having code no. RJ/2132910 & RJ/19093

From the records held by this office, it is seen that the establishment is in default of
remittance of the following dues:-

| S.No. Dues Period Amount | Documents
\ 1. | Dues of Provident UP to 2021-2022 NIL/- \ DCBR Report/
Fund Accounts Establishment Ledger
L Section ‘
2. Recovery (RRC) 10/2008 to 07/2016 | 7952865/ Recovery
~ 10/2008 to 10/2008 | 461455/~ (+) Certificate/Notice
1100=
(Total=8415420/- |
3. \ Damages u/s 14B and 2/15 to 05/2016 135364011/- Calculation sheet
7Q enclosed
4. | Compliance (7A) 10/2008 to 07/2016 | 71337784/- l P.F. Amount / EO
REPORT

{ Total Amount of Dues = Rs. 215117215 _

Your kind attention is drawn to section 36(4) of the Insolvency and Bankruptcy Code,
2016 which stipulates that dues towards provident fund, Pension and gratuity constitute third-
party assets, and in the consequence thereof, are excluded from the liquidation estate of the
corporate debtor and cannot be utilised for making any recovery from him.
Your attention is also drawn to the judgment of Hob’ble NCLAT in Sikandar Singh
Jamwal Vs Vinay Talwar {CA (AT) 483/2019: judgement Dt 1 1.03.2022}.

In view of explicit provisions of law, you are requested to kindly remit an amount of Rs.
458/- towards Provident fund and allied dues immediately as per the mandate of law. The payment
may please be sent in favour of EMPLOYEE PROVIDENT FUND ORGANISATION, BANK
ACCOUNT NO. 30037985684, STATE BANK OF INDIA, C&I DIVISION, SANGANERI
GATE, JAIPUR IFSC CODE SBIN0000656.

It is also pertinent to mention here that if any dues arise subseque inst the
establishment the same will be informed to you at that time.
Encl.: As above

Regional P.F. Commissioner-11 (Legal)
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No. RI/RAJ/2132910/Damages / |7/ Dated Qﬁ‘ff_%? 3

Sub: Recovery of Provident Fund & Allied dues in r/o M/s DEEM CONSTRUCTION
COMPANY PVT. LTD. JAIPUR Reg. PF code RJ/2132910.

Reference : letter no. RJ/RAJ/2132910/Legal/NCLT/ DT. 04.05.2023

In respect of above subject, dues amount of M/s DEEM CONSTRUCTION COMPANY
PVT. LTD. JAIPUR Reg. PF code RJ/2132910 U/s 14 B & 7Q, is as under:

S.NO. Matter
S.no. Matter involved(148/7Q) Period Amount involved
1. 14B/7Q 01/04/2014 to 08/05/2023 NIL
Regional P.F.Commm{r-n{omg.)
To:

Regional P.F.Commissioner-Il (legal)
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Employees Provident Fund Organization
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Regional Office, Nidhi Bhawan, Vidhyut Marg, Jyoti Nagar, Jaipur-302005
Website: www.epfindia.gov.in | Email: ro.jaipur@epfindia.gov.in | Tel: 0141-2740742

No. RI/RAJ/19093/Damages / | B0 Dated ...Q.@KZEQS

Sub: Recovery of Provident Fund & Allied dues in r/o M/s DEEM CONSTRUCTION
COMPANY PVT. LTD. JAIPUR Reg. PF code RJ/19093.

Reference: letter no. RJ/RAJ/19093/Legal/NCLT/ DT. 04.05.2023

In respect of above subject, dues amount of M/s DEEM CONSTRUCTION COMPANY
PVT. LTD. JAIPUR Reg. PF code RJ/19093 U/s 14 B & 7Q, is as under:

S.no. Matter involved(14B/7Q) | Period Amount involved
(Tentative) in Rs.
1 14B/7Q 01/02/2015 to 05/2016 135364011

Encl- calculation sheet

Regional P.F.Commissioner-ll (Dmg.)

To:
Regional P.F.Commissioner-1| (legal)

(L
/



Penal Damages u/s 14B  On Un Paid amount

CODE No RJ/ 19093 DMG
Name of the establishment M/s Deem Construction Company, Jaipur
Prescribe Rate
Month |A/C 1 I XXI XXl |Total date of s Defaulof [y X XXl [xxn [TOTAL

payment payment  |It days|Dam

ages
02/2015 385646 0 0 0 0] 385646| 15-03-2015| 08-05-2023|2976 | 25%| 385646 0 0 0 0| 385646
03/2015 | 2822741) 139664| 1362416| 82150| 1627 4408598] 15-04-2015| 08-05-2023|2945 | 25% 2822741| 139664| 1362416| 82150| 1627| 4408598
04/2015 | 2696056| 146275| 1434052| 86044| 1721| 4364148 15-05-2015| 08-05-2023[2915 | 25% 2696056 146275| 1434052| 86044| 1721| 4364148
05/2015 | 2866221| 155505| 1524510/ 91474 1830| 4639540 15.06-2015| 08-05.2023 2884 25%| 2866221| 155505 1524510 91474| 1830| 4639540
06/2015 | 2904925| 157604 1545084| 92709| 1854 4702176] 15-07-2015| 08-05-2023|2854 | 25% 2904925| 157604| 1545084| 92709 1854 4702176
07/2015 | 3137031 170195 1668469 100115 2003| 5077813] 15-08-2015| 08.05.2023|2823 | 25% 3137031| 170195 1668469| 100115 2003| 5077813
08/2015 | 2998750| 162694| 1594960 95703| 1914| 4854021] 15-09-2015| 08-05-2023|2792 | 25% 2998750 162694| 1594960| 95703 1914 4854021
09/2015 | 2859147) 155121| 1520749| 91248| 1825 4628090| 15-10-2015 08-05-2023|2762 | 25% 2859147| 155121 1520749 91248| 1825| 4628090
10/2015 | 3015497) 163605| 1603948| 96239] 1924| 4881213] 15-11-2015] 08-05-2023 2731 25%| 3015497 163605| 1603948| 96239| 1924| 4881213
11/2015 | 3358001! 182184| 1786019| 107167 2143| 5435514| 15-12-2015| 08-052023|2701 | 25% 3358001 182184| 1786019| 107167| 2143| 5435514
12/2015 | 2848588| 154548| 1515142] 90911| 1818] 4611007 15-01-2016] 08-05-2023[2670 | 25% 2848588 154548| 1515142 90911| 1818| 4611007
01/2016 | 2611104 141666| 1388898| 83334 1667| 4226669| 15.02-2016] 08-05.2023 2639 | 25%| 2611104| 141666| 1388898| 83334| 1667| 4226669
02/2016 | 2270594] 123196| 1207873| 72469| 1450| 3675582 15-03-2016| 08-05-2023|2610 | 25% 2270594| 123196| 1207873| 72469| 1450| 3675582
03/2016 | 2622040| 176262| 1727364| 103683 2074| 4631423| 15-04-2016| 08-05-2023]2579 25%| 2622040| 176262| 1727364| 103683| 2074| 4631423
04/2016 | 3446056| 186927| 1831886 109957 2199| 5577025| 15-05-2016| 08-05-2023]2549 25%| 3446056| 186927| 1831886| 109957| 2199| 5577025
05/2016 | 3237385| 175609| 1720959| 103300 2066| 5239319] 15-06-2016| 08-05-2023|2518 25%| 3237385| 175609| 1720959| 103300/ 2066| 5239319
Total 44079782 2391055| 23432329 1406503 28115| 71337784 Total 44079782 2391055| 23432329(1406503| 28115| 71337784

Summary
1[Penal damages u/s 148 44079782] 2391055 mua%zm 71337784
2|Interest u/s 7Q 39592685 2143329| 21008234/1260779| 25200 64026227
/ Total 83672467| 4534384 4443 /mu 2667282| B3315(135364011
w ﬂ\.»@a ™

.\ % Regional P.F. C issioner-ll{Damages)




Interest u/s 7Q On Un Paid amount

CODE No RJ/ 19093 DMG
Name of the establishment M/s Deem Construction Company, Jaipur
Prescribe i
Month [ac1 i X XXI Xxil  |Total date of Wm._w mwa wwhma_ _ﬂﬁ A/C-| I X XXI XXIl  |[TOTAL
payment ont

02/2015 385646 0 0 0 0 385646| 15-03-2015| 08-05-2023|2976 12% 377320 0 0 0 0 377320
03/2015 2822741 139664| 1362416 82150 1627| 4408598| 15-04-2015| 08-05-2023|2945 12% 2733032 135225 1319117 79539| 1575| 4268488
04/2015 2696056| 146275| 1434052 86044 1721 4364148| 15-05-2015| 08-05-2023|2915 12% 2583782 140184 1374333 82461| 1649| 4182409
05/2015 2866221 155505 1524510 91474 1830 4639540| 15-06-2015| 08-05-2023(2884 12% 2717649 147444| 1445486 86732| 1735| 4399046
06/2015 2904925| 157604| 1545084 92709 1854| 4702176| 15-07-2015| 08-05-2023/2854 12% 2725695 147880 1449754 86989 1740( 4412058
07/2015 3137031 170195 1668469 100115 2003| 5077813| 15-08-2015| 08-05-2023/2823 12% 2911509 167960 1548522 92918| 1859 4712768
08/2015 2998750| 162694| 1594960 95703 1914| 4854021| 15-09-2015| 08-05-2023|2792 12% 2752606 149340 1464042 87847| 1757| 4455592
09/2015 2859147 155121 1520749 91248 1825| 4628090| 15-10-2015| 08-05-2023|2762 12% 2596262 140858 1380923 82858| 1657| 4202558
10/2015 3015497| 163605| 1603948 96239 1924| 4881213| 15-11-2015| 08-05-2023(2731 12% 2707503 146895 1440126 86409| 1727| 4382660
11/2015 3358001 182184| 1786019 107167 2143| 5435514| 15-12-2015| 08-05-2023|2701 12% 2981905 161779| 1585985 95164| 1903| 4826736
12/2015 2848588| 154548| 1515142 90911 1818 4611007| 15-01-2016| 08-05-2023|2670 12% 2500514 135664 1330004 79802| 1596 4047580
01/2016 2611104 141666| 1388898 83334 1667| 4226669| 15-02-2016| 08-05-2023|2639 12% 2265437 122912 1205031 72302| 1446| 3667128
02/2016 2270594| 123196 1207873 72469 1450] 3675582| 15-03-2016| 08-05-2023(2610 12% 1948356 105712 1036454 62184| 1244| 3153950
03/2016 2622040| 176262| 1727364 103683 2074| 4631423| 15-04-2016| 08-05-2023|2579 12% 2223203 149451 1464615 87912| 1759| 3926940
04/2016 3446056] 186927| 1831886| 109957 2199| 5577025| 15-05-2016| 08-05-2023|2549 12% 2887889 156650| 1535171 92147| 1843| 4673700
05/2016 3237385| 175609| 1720959| 103300 2066| 5239319| 15-06-2016| 08-05-2023|2518 12% 2680023 145375| 1424671 85515 1710 4337294
Total 44079782| 2391055| 23432329| 1406503| 28115| 71337784 Total 39592685| 2143329| 21004234| 1260779| 25200| 64026227
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&t Fraterg, Aftraas, R, safar, s97e- 302005
EMPLOYEES’ PROVIDENT FUND ORGANISATION

(Ministry of Labour & Employment, Govt. of India)
Regional Office, Nidhi Bhawan, Vidyut Marg, Jyoti Nagar, Jaipur - 302005.
Website:www.epfindia.gov.in | Email: ro.jaipur@epfindia.gov.in | Tel: 0141-2740742, 2740747

No. RI/RAJ/19093/Recovery Cell/ 17 Dated: pHES— AvA3

Sub : Recovery of Provident Fund & other allied dues — M/s Deem
Constructions Company Pvt.Ltd. Jaipur (RJ/19093) — Reg.
Reg : Your letter No. - dated 04.05.203

Heffa o3 gRT =7E! TS gI 9ifvd ey # AEer @ -

S.No. | Matter Involved | Period Amount
(7A/14B/7Q/RRC/Short Involved
Paid/ DCBR/Tentative)
1. 14B &7Q 10/2008 to 07/2016 | 79,52,865
2. 14B &7Q 10/2008 to 10/2008 | 4,61,455
3. Cost & Charge 1,100
TOTAL 84,15,420,
(IR A1)
ufer
ey wisy A smga— | |
fafer
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{ EMPLOYEES' PROVIDENT FUND ORGANISATION

(ﬁ%" 2

CERTIFICATE UNDER SECTION 8 OF THE EMPLOYEES' PROVIDENT FUNDS AND MISCELLANEOUS
PROVISIONS ACT-1952

RRC No. RIRAJ12459/0019093/12/05/2020/511/35 || 12y .12/05/2020
° 228 141)2:25 A A pom

To,

NIDHI BHAWAN,VIDYUT MARG,,JYOTI NAGAR,,JAIPUR ,302005

’ "'r|

e Recovery Officer
Regional Office,JAIPUR

This is to certify that the sum of Rs.461455/- which is due from M/s DEEM CONSTRUCTION COMPANY PVT.
LTD.,RIRAJ0019093000 against Assessment Levy of Damages u/s 14B / Interest on account belated remittance of E.P.F,, E.P.S.,
E.D.L.I Dues. (as per the details in ANNEXURE-A) is in arrear. With reference to the provisions of the Scction 8B(2) of the EPF

& MP Act, 1952 (Amendment-1988), you are hereby requested to recover the same in accordance with the provisions of the said
Act.

Yours faithfully,

Authorised Officer
Copy to
The Employer, M/s DEEM CONSTRUCTION COMPANY PVT. LTD. ,AA-12 JAY AMBEY NAGAR,AA-12 JAY AMBEY
NAGAR,JAIPUR,203,302015, for information.

This is to inform that this Revenue Recovery Certificate is being forwarded to the Recovery officer, JAIPUR for recovery of the |

amount Rs.461455/- as per Annexure A from you / your establishment.

Your ithfully,

Authorifed Officer

ANNEXURE-A
DETAILS OF DUES FOR PERIOD FROM 102008 TO 102008
A/c No 14B 70 Total
i - LASC.0T 97568 193880 291448
A/C 02 5033 9894 { 14927
A/C 10 49262 : 96858 146120
A/c 21 2962 5822 8784
A/C 22 59 117 176
A/c Total 154884 306571 461455
' Ean'k ..
Pur:jﬂb Mah'@anal ’ Alebdp. nna 602/0028 /)3
Rcbw forv Jew pun
PAN— AAcenN 6718 A
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EMPLOYEES' PROVIDENT FUND ORGANISATION DI e
NIDHI BHAWAN,VIDYUT MARG,,JYOTI NAGAR,,JAIPUR ,302005

CERTIFICATE UNDER SECTION 8 OF THE EMPLOYEES' PROVIDENT FUNDS AND MISCELLANEOUS
PROVISIONS ACT-1952

REC Ne, RIRAJ13998/0019093/04/04/2022/502/35 D i/,atj Dated:04/04/2022

U b APR UL

To,

e Recovery Officer

Regional Office, JAIPUR
This is to certify that the sum of Rs.7952865/- which is due from M/s DEEM CONSTRUCTION COMPANY PVT.
LTD.RIRAJOOT9093000 against Assessment Levy of Damages w/s 14B / Interest on account belated remittance of E.P.F., E.P.S.,
E.D.L.L Dues. (as per the details in ANNEXURE-A) is in arrear. With reference to the provisions of the Section 8B(2) of the EPF

& MP Act, 1952 (Amendment-1988), you are hereby requested to recover the same in accordance with the provisions of the said
Act. &

Yours fai ully,

Authorised Officer

,cnpy tO Sunshh{ E‘ndtl\:{ Pl*o gﬂ' Q—M»-f{m ;O\MG\M /
‘The Fmplover, Mis DEEM CONSTRUCTION COMPANY PVT. LTD. ,AA~12, -J-:‘L'Y AMBEY NAGAR, ﬁ-A--l—Z- HA-AMBEY

M'm ;9?5@%’% forol?l.fo aaon tm.d Aeapu Satey

This is to inform that this Revenue Recovery Certificate is being forwarded to the Recovery officer, JAIPUR for recovery of the
amount Rs.7952865/- as per Annexure A from you / your establishment.

Yours fai ully,

A orMer
ANNEXURE-A _
e DETAILS OF DUES FOR PERIOD FROM 102008 TO 072016 -
A/c No 14B 79 Total
See A0 2784906 1739953 4524859
A/C 02 199544 124574 324118
b, A/C 10 1825167 1099614 2924781
Er SVALC 21 109118 65752 174870
.. A/C 22 2651 A 1586 4237
A/c Total 4921386 3031479 - 7952865
: 92‘5 t‘ Punjab National Bank, '_ "rm
qua ark.Jaipur .
nt no. 2226002100253113 £33 -
Lo CNS61IP . % L3
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Employees Provident Fund Organization
(3 TF VSR HATe, $RT TEFR)
Ministry of Labour & Employment, Govt. of India
SEIREEI DI ﬁﬁmﬁmam‘rm%mw-aozoos

Regional Office, Nidhi Bhawan, Vidhyut Marg, Jyoti Nagar Jaipur-302005
Website: www.epfindia. gov. in | Email: ro. Jjaipur@epfindia. gov. in | Tel: 0141 -2740742

FHID: AR /2132910 /37, | / EV—04 / BISH 7. 2156 / pL feid— 0 §-00.2

=

fawar.— wvers Deem Construction Company Pvt Ltd &Y a@rar i} &
I SYAE] BRI B BH H |

HH— MU 9 B9H RI/RAJ/AT47/Legal/NCLT/ RAie 04.05.2023 &
&Y 7 |

HEISY,
SWRIaE fawarata ww= Deem Construction Company Pvt Ltd

e @ forg #g NCLT & gRr AReiRam (Moratorium) wfiaa #x
fearer @rawnf¥® (Insovency professional-IRP) T gr & R <

AT Py 1 F
I Ay H WA BT ghAT AR FT RAawer e -
S.No. | Matterinvolved Period Amount
(7A/14B/7Q/RRC/Shotpaid/DCBR/Tentative Involved
1 7A NIL NIL

e il

&= JofosmgaRT (3rure)
&g wofosmga (faf)
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Employees Provident Fund Organization
(3# UE YSRIR FASL, R TIHR)
Ministry of Labour & Employment, Govt. of India

8T Frterd | AR s7ae, faega amel, sy R, s -302005
Regional Office, Nidhi Bhawan, Vidhyut Marg, Jyoti Nagar, Jaipur-302005

Website: www.epfindia. gov.in | Email: ro. jaipur@epfindia.gov.in | Tel: 0141-2740742
FHID: AN /19093 /37, | / E—04 /BT . 1044/ § S fei®— 08.00 20737
fawa— e Deem Construction Company Pvt Ltd & s@rm i a9
Il SUTE HRAH D BH H | |
weH— amus uF FE RI/RAJ/AT47/Legal/NCLT/ i 04.05.2023 &
%9 H|

AEIGY,

SWRIF fawarifa wver Deem Construction Company Pyt Ltd
we @ forg weeg NCLT & gR1 #ReiRas (Moratorium) wae av
f&arerr @rewfye  (Insovency professional-IRP) gRT q@man & ol &/
M by T €

T W H WA BT gebrar RN BT A0 (As per AEO Report) e

T
S.No. | Matterinvolved Period Amount
(7A/14B/7Q/RRC/Shotpaid/DCBR/Tentative Involved
5 7A 10/2008 to | 71337784/-
07/2016

__/;—/

&A1 Jof0Mga (Argarer)
&=l woffosmgaa (fafdy)
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ubmission i ma
ul 7A of EPF PA 52
ainst i
establish Deem Construction Co, Pvt. Ltd - I

dmgpisgaﬂgfz:tenng!s Deem Construction Co. Pvt. Ltd. is a covered establishment
ynaes v 52 having PF code no. RJ/19093. The following facts are brough
the notice of Assessing Officer:- i

. In complia i
1 o 11;4 :;ed::eieela;g:lz%flri;earduig mn‘c:].d::f.lFf’RéIQUQBJ’Comp. I/T. No. 11/File
ven no. 508 dated 24.08.16
squad of Enforcement Officers conducted an inspection of the said establishmen;
and the establishment was directed to deposit the PF dues Rs. 49,22,669/- as
worked out for the period from Oct. 2008 to July, 2016 on the basis of documents
produced by the employer vide report dated 29.08.2016.

2. The establishment failed to deposit above said dues, accordingly an inquiry U/s 7A
of EPF & MP Act, 1952 was initiated against the said establishment vide notice no.
RJ/JPR/Comp. 1/19093/6213 dated 09.09.2016. Simultaneously a letter no. 6209
dated 09.09.2016 was sent to the CEO, office Nagar Nigam, Tonk Road Jaipur
clarifying that being the principal employer as per para 32 of the EPF Scheme,
Nagar Nigam is responsible to ensure deposit PF contribution in respect of regular
and contractor employees engaged directly or indirectly.

3. The said inquiry for assessment of dues U/s 7A is pending since long time even
more than 5 years. Earlier the department representatives issued note dated
23.01.2018, 02.04.2018 to produce record like copy of salary sheet, payment
voucher, Form-11, standing order/policy regarding various allowances etc. but the

establishment failed to produce record and to clarify wage structure.
4. The undersigned joined as EO on 23.09.2021 after conversion from AO to EO and

the undersigned has been directed to take up the cases of establishments on
priority which are pending more than 3 years. The undersigned also visited at the
address of the establishment on 22.10.2021 and issued a visit note to produce

record for verification but the establishment failed to produce record,
5, On perusal of compliance file, it has been observed that the establishment

submitted copy of balance sheet and auditors report from 2007-08 to 2016-17,
copy of some work orders allotted to company from 2007-08 to 2016-17, summery
of PF dues and deposit detail from 2007-2008 to 2016-17. Copies of bills raised by
the establishment in front of Nagar Nigam, Jaipur for the period from Feb. 2015to
Feb, 2016 are available in compliance file. However, as per records available, it is
seen that bills from Feb. 15 to Dec., 15 have only be verified by Nagar Nigam for
payment to the establishment and the same have been paid. ‘
6. The establishment provided copy of work order issued by principal employers 1€ 1

srater sfafees gew Afwgar |, W e oy fawm, dwrAe vide
work order dated 01.10.2013, office of the executive engineer, IPIU, Rajasthan
Urban Sector Development Investment Program vide work order dated 16.03.2012,
Office of Executive Engineer, IPIU, Alwar vide Notice to Proceed dated 06.09.2010:
Office of Executive Engineer, IPIU, Barmer vide Notice to Proceed dated
28.06.2010, Office of Additional Chief Engineer, PHED, NCR, Alwar vide wor« ortzgr
dated 16.03.2016, Govt. of Rajasthan, IGNP Project vide order dated 30-93'2;0!)”;
The establishment has not provided any documents like salary sheet, raise )

etc. against these work order. In absence of any documents, the undersig

could not re-verified PF compliance.
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7. During the Inquiry U/s 7A, le

13.08.2020 & 18.08.20 have bee:ut esrubr;r{:&e;fc; 1:‘;?@';'/2020,!93 & o rely
Copies of which are enclosed herewith for reference office by M/s Nagar Nigam.
puring the inquiry Ufs :

submitted a letter no. IE)CC?;’AL’/J:’EZ;ZSE?SQjTOmSE? d,::esd EZJTE: e
570) enclosing a list of workers which fall or do not fall in c'ri:éflgzér(c'SGB e
under EPF Scheme however it has not been mentioned In letter that Onmwer\‘;:';?;f'h{p
the no. of workers have been intimated as excluded members. o8
In view of above, the undersigned has observed the documents submitted by the
e§tablishmgnt during inquiry period and submission of principal employer .. Nagar
Nigam which engaged the establishment M/s Deem Construction for th.e-period
from Feb. 2015 to May, 2016 for safai sand sewer safai etc. work. As no other
documents have been produced before undersigned, the report is being submitted
only for the period from Feb. 15 to May, 2016, in respect of work done by M/s
peem Construction for Nagar Nigam, Jalpur for the said period.

. Work order no. F31/NNJ/2015/631 dated 31.01.2015 was issued to M/s
Deem Construction (copy enclosed) on the conditions of agreement and
approved rate of predecessor contractor firm l.e. M/s Prahari Protection
Systems Pvt. Ltd. Rate per beats was decided as Rs. 264/- per day for
cleaning work in various zones of Nagar Nigam, Jaipur, Hingonia Goshala,
Nigam Head Office, Fire and other branches and Rs. 292/- per day for

sewer cleaning work etc.
The contract period of said work order issued in favour of M/s Deem
Construction was Feb., 2015 to May, 2016 as per letter dated 13.08.20 &

18.08.20 received from office of Nagar Nigam.
r dated 13.08.2020 explained that ™ LECED

. Office of Nagar Nigam vide lette
ﬁﬁﬁmﬁﬁ%wﬁﬁqﬁﬁwwwmmw
Wmﬁ?@#/u@mmmmﬁﬂ (& fumard
/ft UF TR ) gfae & | ﬁzﬁﬁﬁﬁﬂﬁrﬁﬁa%yﬁﬁw
s &7 g & wuar Agt fRar T 2|

As work order was awarded to M/s Deem Construction on the conditions of

agreement and approved rate of predecessor contractor firm i.e. M/s

Prahari Protection Systems pvt. Ltd., the undersigned observed the

compliance file of Establishment M/s Prahari Protection Systems PVt. Ltd.

which is registered under EPF& MP Act, 1952 with PF code No. RJ/27644.

It has been observed that a negotiation meeting was held between Nagar

Nigam, Jaipur and M/s Prahari Protection Systems Ltd. to decide on the

reasanability of rates quoted by the latter. A Photocopy of the note sheet

of Nagar Nigam containing the recorded minutes of the said meeting is -
available in the office file, relevant contents of which are reproduced as

under:-

6?/N:-Wﬁ'm§m01m‘ﬁ2013ﬁ a-fsmxri’nﬁﬁw

Tgh 166/~ ®YF gfAfT T o AfR A AT gt 186/-
‘ﬂﬁrﬁmﬁ%m%ﬁmﬁﬁ

P & i & adw & A A
“250/-Wﬁf?rmwﬁﬁ#m:ﬁﬂm€srrff%ﬁq3ow
e WA A A W R

¥ waeE 12.36% wfda 2, 12::

59/N:-w'rfi‘:m’r%msrmtﬁ !
fr. w5, 4.75% fuwers, 5% contingency charge wrew # A

%‘Tmm%mmﬂqfﬁazmﬁma%%i %/
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According to these notes, It Is clear that EPF Emplo

minimum wage rate was allowed to contractor ;’ler share on at least
protection Systems Pvt. Ltd. and as contract was a“::d'-e‘ M/s Prahari
Construction on the conditions of contract made er::, W R R
protection System Pvt. Ltd.,, the same was applicable lt:‘ /s Prahari
contractor firm and payment of bllls raised by M/s Deem C:nstrs“cceeded
made on rate of Rs. 264/- per day to labours engaged for cie::itr‘\On was
and 292/- per day to labours engaged for sever cleaning work b gNwork
Nigam, Jaipur considering the labour wages 166/- & 186/- geragz;

respectively.
« No. of wgrkers engaged _per month has been intimated by principal
employer i.e. M/s Nagar Nigam, Jaipur vide its letter dated 13.08.20 and |
the no. of workers in respect of which PF challans have been deposited by |
M/s Deem Construction , which are as under:- i
i 1
Fg;#___wu_q__________ﬁ C D=B+C | E = !
Month | Workers Workers Total | No. of |
engaged  for engaged  for subscriber  in |
cleaning work | sever cleaning challan '-
(264/- per day) | work (292/- per submitted by '|
(as per Nagar | day) M/s Deem |
Nigam letter (as per Nagar Construction \
dated Nigam letter 'l 1
13.08.20) dated \ - ]
b o 13.08.20 ' '|
"Feb. 15 | 3029 1147 4176 | 4001
IMar. 15| 3541 1225 (4766 | 4460 1
| Apr. 15 3753 1163 4916 4500 il
[May 15| 4077 593 4670 4500
June 15 | 4146 797 4943|4500
[uly 15 | 4085 993 so78_ | 4500 |
J Aug. 15 3828 1246 5074 4500 J_
/| Sep. 15 4215 1171 5386 4500 |
.l Oct. 15 | 4146 1204 (5350 4943 l
.| Nov. 15 | 5016 967 4943
[ Dec. 15 | 3845 779 4624 4513 '_
[Jan. 16 | 3881 768 4649 4513 '
Feb. 16 3788 775 4563 4460 |
.| Mar. 16| 3869 835 4704 4160 |
.[Apr. 16 | 3967 1007 4974 | Net available
May 16 | 3896 Mﬂﬁ— Not available |
-

« On the basis of table, itis clear that the establishment has not extended ?F
membership to many employees who were eligible to get PF membership-

It is pertinent to mention here that these workers do not fall in category of

excluded employees as defined in Para 2 (f) of EPF Scheme, 1952 which is

as under:-

“Excluded employee" means-

(1) an employee who, having been a member of the Fund, withdrew the
full amount of his accumulations in the Fund under clause (a) or (¢) of sub-
paragraph (1) of paragraph 69 _ me
(2) an employee whose pay at the time he Is otherwise entitled t0 bef?

a member of th d. exceeds [Fifteen Thousand rupees*] per month:

\




[
7
* modified with effect from 01.09.14 2
(3) an apprentice,

The wages of these workers was Rs. 4316/- per month (166/- per day)
engaged for cleaning work and Rs. 4836/- per month (186/- per day)
engaged for sever cleaning work respectively. As per note on 67/N as
mentioned above, this wage excludes other charges, liability, statutory
taxes, EPF, ESIC & Profit margin as mentioned on 69/N as stated above.

+ On compare the no. of workers with the PF contribution in deposited
challans, it is clear that the establishment has not deposited EPF, EPF &
EDLI contribution and admin charges on monthly wages of Rs. 4316/ qr
Rs. 4836/- (as applicable) in respect of workers engaged by him to fulfil his
contract with Nagar Nigam, Jaipur which it was required to as per the
terms of contract with Nagar Nigam and also as per the corresponding
payment received by it.

+ As the establishment has failed to provide documents before undersigned,
the calculation of dues has been made on the basis of beats as mentioned
in raised bill by M/s Deem Construction for the month from Feb. 2015 to
Jan, 2016 and thereafter on the basis of no. of workers and wages as
mentioned on note of Nagar Nigam, Jaipur and Nagar Nigam letter dated
13.08.20. Accordingly, the dues are as under (As per annexure I)

[ Due/Paid [ AJe-1 Alc-2 Alc-10 Ajc-21 Ajc-22 | Total |
| Due (A) | 58143958/ | 3153948/- | 30908690/- | 1855263/ | 37105/- | 94098964/ |

!Paid (B) | 12207404/ | 627747/- | 6144581/- | 369258/- 7383/- 19356373/- ';
vide

i %2?%5% 45936554/- | 2526201/~ | 24764109/ | 1486005/- | 29722/ | 74742591/ |
i o |

* As per squad report dated 29.08.16, establishment was directed to deposit
Rs. 4922669/~ but establishment failed to deposit the same timely. Further,
Office of Nagar Nigam vide letter no. F.31/NNJ/2020/79 dated 18.06.2020
sent cheque no. 053870 dated 18.06.2020 amounting Rs. 4922669/-
issued by ICICI Bank to Regional Office, Jaipur. It has been observed that
only amount Rs. 3404799/ (As per annexure II) was pertain to the period
from Feb. 15 to May 16, Account wise detail is as under:- ( D )

| Afc-1 Alc-2 Alc-10 Afc-21 Ajc-22 Total ;
[ Paid 1856772/ | 135146/~ | 1331779/- | 79503/- ‘160?.-’-

3404807/~ |
LD |

Therefore, outstanding payable dues are as under:- (C-D)
[ et [ Afc-2 Alc-10 | A/c-21 | Afe-22 Total
1 44079782/- | 2391055/~ | 23432330/~ | 1406502/ [ 28115/~ | 71337784)- |
Hence, the establishment is in default to deposit PF challan in respect of
contractual workers and being a principal employer, Jaipur Nagar Nigam also failed
to secure compliance under EPF & MP Act, 1952 in respect of contractual workers
engaged through M/s Deem Constructions. Accordingly, this report is being

submitted for further necessary action, The establishment shall be liable for inquiry
U/s 148 & 7Q of EPF & MP Act, 1952 seperately.

%{3@\/ 0?/‘ 10 i
(Brijesh AQ%%F)/

Enforcement Officer

-



€/ Ninga, Im,_._._l__
_Due paid statemnet in respect of M/s Deem Construction having PF cade ne, 1 :
o s i et 2 S A =
" o IS S !‘_mm.laﬁ}jum»_ [ ﬁ _\I.ll‘ 0y i = " - v.zau_,..rl .. S 2
_ NO.Of [beats  [Wages . _ P———
by Ines 0 .1!_._ i oﬂ—ﬂ“a—)u HM;U“- eats *186 (B) (A+B) Afe-1 Afe-2 Ale-10 Afe-21 RA.MM et _,m__gm.vu .__‘M\nﬂ..__. _ l 1
 fprber (DRSS ~2593005 1147] 30000| 5749074| 19342980| 3031045| 164415| 1611270] 96715| 1934] 4905380| en3sas mm&..i.hmwfew_m At (a/e.22 |rors
b= ..3&1.__.@_ 1323 251 35077] 6524322] 23620496] 3701332| 20077a| 1967587| 118102] 2362| 5990158| 67300 oreon 210k 418453 5148
b By y] oeaf 170se17ay 1 82487| 194328 2395 206196 7628 45 o e ML TR
15 esazi08]  1163] 33709 6269874] 22862072) 35 28 1904411} 114310] 22861 5797821| 678395( 208036| agnsy o oort—o0t6L %560 142090ai3 05 it
2o 15] ™ mpwm 20728436 593| 17331] 3223566] 23948002| 3752652| 203558| 1994869| 119740| 2395 6073213 678395 S&Wlﬂ&m A10359| 28266| seg paﬁ.mﬂ.ﬂw
.mmwmx....m.,.ﬁ%ﬂmq s0150242] _797] 21746 40aa7se| 24194998 3791356| 205657| 2015443| 120975 2419 6135851 679395| s08036] annsy Mm“.“a 202661 56| 1433674 30 55
i Ew]nhmmwo 20220460 993 29332] 5455752| 25676212 4023462| 218248 2138828| 128381 2568] 6511487 678395| 208038 48053 _a.uau_.ma 1RI166 65 1433674 18031 |
s A8, 7a72] 19475452 1246] _28593] 5318298| 24793750| 3885181] 210747] 2065319| 123963| 2475] 6287695 678395 208036 amnsy aamw 28266) 565 1433671/08 19 15
.\h«..ﬁ%w__ﬁ I1373] 18880674] __1171] 27001 5022186] 23902860| 3745578] 203174| 1991108[ 119514 2390| 6061765 678395| 208036| 48083 garpee MMM e AL B
s I 20179956] 1204 _28350] 5274774] 25454730| 3988756| 216365| 2120379| 127274| 2545| 6455320| 744845 228418| S3vca| <yay o 565 TsTalzg s o
oo 139894] 23222404 967] 23753] 4418058| 27640a62| 4331260 234944] 2302450| 138202| 2764| 7009621| 744845| 228a1a] 52760 s1antl 31000 M— 1574106 1101 15
“oeis 115626 19193916 775] _24890] a629540| 23823456| 3733136] 202499] 1984494] 119117] 2382| 6041628| 676950] 207598( 7951| sgnasal za30e swﬂ.lmql.lﬁﬁairmt
=2 106791] 17727306 768] 24627 4580622| 22307928 3495652| 189617] 1858250] 111540 2231] 5657291] 676950| 2075%8| a7951 aesasal amave| see ”gn W02
16349008 775|NA 3747900| 20096908| 3149185] 170824] 1674072| 100485| 2010| 5096576 672395| 206196| 47628| ses199] 2806] seg 430621105 54 35 | ‘
16698604 835/NA 4038060 20736664| 3249435| 176262| 1727364| 103683 207a| 5258818 627395 142099435 35 5
17121572] _ 1007|NA 4869852| 21991424 3446056| 186927| 1831886| 109957] 2199| 5577025 S273%5 8 % 15 |
16815136 795|NA 3844620 20659756| 3237384| 175608| 1720958| 103299 2066| 5239314 =) [
| | [ 371052698| 58143958 3153948 30908690 1855263| 37105 94098964| 9489690 2717714| 627747 6144581 | 359758 — om |
Nl Ne2  We10  [ac2l [Ac22 ftotal
ove | 5143958 3153948] 30908690| 1855263| 37105 94098964
ﬁ 12207408]  627747| 6144581| 369258 7383| 19356373
|outstand 45936554] 2526201] 24764109| 1486005 29722| 74742591
g work

gton from the month of Feb. 16 onwards has been made on basis of no. of worker i.e. NO. of worker *166*26 for cleaning work and no. of worker *186*26 for

=
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Employees Provident Fund Organization
(9 Td SR HATTY, HRd TDR)
&= ?ﬂtﬁﬂq FAfer va= fagga arf sifa TR SR -302005

Regional Office, Nidhi Bhawan, Vidhyut Marg, Jyoti Nagar, Jaipur-302005
Website: www.epfindia.gov.in | Email: ro jaipur@epfindia.gov.in | Tel: 0141-2740742

TBAI(No.)RI/RAT/4747/Legal/ NCLT/ e U] ¢ / lo2g

Sub:- Recovery of P.F. & Allied dues in r/o M/s. DEEM Construction Company
Pvt Itd. RJ/19093 AND RJ/2132910

SWRIgd fawaiafd o 8 f& Y= DEEM Construction Company Pvt Itd. RJ/19093
AND RJ/2132910 % T =119 NCLT & GRT HREIRTH (Moratorium) Tipd ®R feare
HTGYIA® (Insolvency Resolution Professional-IRP) §RT T P fow ) smfa feu e g 1 S
& ot & IRPF THE TR fFA TG 1

31 ST SR fpan S € o T &t Sopran AR & v 9 uey 7 J@fid
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DCBR Details

ESTABLISHMENT >> Reports > DCBR DETAILS {PRE-RECONCILLED)

EstId fa) |[RA) |[0619093 /000 | FinYear 02; | (yyyy) E = e o

DCBR [Pre-Reconcillation] For Establishment DEEM CONSTRUCTION COMPANY PVT. LTD. For The Year -Printed By 400447 - RAMJI LAL BAGADIA On May 8, 2023 10:08 A

Month Accountl Account10 Account2 Account21 Account2
& Year EE Share ER Penal Other Total EE ER  Penal Other Total Admin Inspection Penal Other Total EDLI Penal Other Total Admin Inspection Pei
Share Damage ShareShare Damage Charges Charges Damage Contribution Damage Charges Charges Dam

Opening Balance Carried forwa rd (Short / Excess W+1/-) (excluding penal damages and other amount)
3303424 1383416 4686840 3181824 351203 190083

Adjustment for Previous years(+/-) (excluding Penal damages and other amount)
0 [¢] a 0 0 o

Dues as per Form 3A(Yearly transaction table)
Total Dues as per Form 3A

Dues as per Form 12A

_._.ca_ Dues as per Form 12A

Total challans pertain to previous year {open challans not accounted for }{ Inter component/inter account Adjusted values)
122007 (4] 1] (1] a 0 (1] 1] (1] 0 o o] 1] 0

Challans for the Current year DUES (open challans other than membey VDRs){Inter component/inter account Adjusted values)
|
ICAN and Credit Date(In case of Full report)

|Total Deposits Previous Years
Q 1] 0 0 ] e o a a 4 (1] a 0

Total Deposits Corrent Years
| ¢ 0 [} o 0 o 0 0 o o 0 (] a

[Shart Excess Amount(Total deposits Current year(excluding penai famages and other amount) [Total Challans - Tetal 3a)

0 o o 0 (¢} o 4] 0 4] 0 0
Short/Excess Amount(Total deposits Current year(excluding peral damages and other amount) [Total Challans - Total 124)
| o 0 o Q o a o 1} a G a
_
R S T i ) E———S s Sy i)
N
TeEi-

} ERFO . AN Mgkt Heserved R resolution in IE S sad atore.




Region: JAIPUR

(CURRENT) EST ID:RIRAJO019093000 ACC YEAR: 2015-2016

Nidhi Bhawan, Vidyut Marg,,

EMPLOYEES' PROVIDENT FUND ORGANISATION

ESTABLISHMENT LEDGER

Jyoti Nagar,,Jaipur , RAJASTHAN, 302005

Office: JAIPUR

Ajc 01 (EE) Alc 01 (ER) Alc 10 Ale 02 Alc 21 Alc22 Total
Previous Year Adjustments
AC 0 0 0 o 0 0 0
Total Previous Year Adjustments 0 0 a [} a 4] 1]
ShorvExcess Remm (Pre, Year) -3510 3512 4 -20 F -8 -19
3A
472015 672395 206196 466199 47628 28016 560 1420994
512015 678395 208036 470359 48053 28266 565 1433674
612015 678395 208036 470358 48053 28266 565 1433674
7/2015 BY5614 213298 482316 49273 28924 765 1470250
812015 678395 208036 470359 48053 28766 565 1433674
9/2015 678395 208036 470359 48053 28266 565 1433674
1012015 678305 208036 470359 4B053 28266 565 1433674
1112015 744845 228414 516431 52760 31035 621 1574106
1212018 744845 2284714 516421 52760 31038 621 1574106
172016 676950 207598 469352 47951 28206 564 1430621
212016 676950 207598 469352 47951 28206 564 1430621
32016 /] [+] 0 o a 0 0
Total 34 -7TB03574 2331698 5271876 -538588 -316812 -6520 -16063068
Tota -TE07084 232886 -5271872 538608 -316809 -6528 16064087
Challans
1215 CRN-051516209850563 B72305 4BE19Y 47528 28016 560
42015 CRN-061516209205231 BTE345 470359 48053 28266 565
22015 CRN-071516209515013 678395 470359 43053 28266 565
w2015 CRN-051516209753357 678395 470359 45053 28266 565
62015 CRM-081516200621570 17219 11857 1220 718 200
MG CRN-1011516209372767 f7B4Gs 20836 470359 4053 28266 565 1433674
82015 CRN-1015162096 18623 6783495 208035 470359 48053 28266 565 — 1433674
w2015 CRN-117516209858437 675345 208356 470359 48053 28266 565/~ : 1433674
10/2015 CRN-011616209561526 744845 228474 516431 52760 31035 ~ 1574106
112M5 CRN-(121 616200903054 T44R45 228414 516431 53760 31035 B 1574106
1272015 CRN-031616209122478 676850 207598 469352 47951 28206 mm 1430621
12018 CRN-04 1616209298123 676550 207548 469352 47951 28206 W = 1430621




EMPLOYEES' PROVIDENT FUND ORGANISATION

Nidhi Bhawan, Vidyut Marg, , dJyoti Nagar, , Jaipur , RAJASTHAN, 302005

el

=319n:JATPUR Office: JAIPUR
Mmﬂmmwmm:xmzq LEDGER

Total Deposits 7603574 2331698 5271876 538588 316812 6520 16063068
Short/Excess Remm(Current Year) -680460 -204086 469348 47971 -28203 -572 -1430640
Calculated m:ﬂ&mxnmmuquSmmo. -3510 3512 4 -20 3 -8 <19
Note-: For Back Period Updation of Annua| bnnocaﬁ.ﬂbznmxt__.m.bv

For Current Open Transaction -nb..._._mx:a-mv




EMPLOYEES' PRovT DENT FUND ORGANT SATION

Nidhi mz.mtm:.ﬂmnwcn Marg, , Jyoti Nagar,, Jaipur , RAJASTHAN, 302005
Region:JATPUR Office: JAIPUR
ESTABLISHMENT LEDGER

Alc 01 (EE) Alc 01 (ER) Alc 10 Aic 02 Alg 21 Alc 72 Total

412016 627395

52016 (]

62016 o

712016 0

82016 0

812016 ¢

1062016 0
1112016 0
1212016 0
12017 a

i}

2 o o
< o

(=]
(=4

Totai 3a 627395 0 0 [ 0 0 E27395
Total Dues 1307855 -204086 -469348 ~47971 28203 a72 2058035
Challans

627395 ] { i 627395

Total Depesis 6273495 4] u £27345

ShorExcess R irrenst Year) B80460 -204086 465348 ‘230640

Note- For Back Periog Updation of Annual >nnoc:nm.3__:,mxr.6.>_
Fiar Current Open Transaction .ﬁbzamxca.mu




EMPLOYEES " PROVIDENT FUND

ORGANISATION

Nidhi Bhawan, Vidyut Marg,, Jyoti Nagar, , Jaipur «RAJASTHAN, 302005
Region:JATEPUR Qffice: JAIPUR
ESTABLISHMENT LEDGER
Annexure-a
Back Perinad Updation of Annual Accounts
__m?...m_ummm_n.g EsST ~h.nmum.n.ucchmn_uman_o ACC YEAR: 2015-201%
Alc 01 (EE) Alc 01 (ER) Alc 10 Alc 02 Alc 21 Alg 22 Total
3a
312016 672395 206196 466199 47628 28018 560 1420994
Total 3A -672395 -206196 466199 47628 -2B016 -560 1420994
Challans
212016 Omzbmum._m,mcmmhmwmm 672395 206196 466199 47628 28016 560 1420994
672395 206196 466199 47628 28016 560 1420994
a o 0 o 0 0 0




Annexure-p
Current Open Transacti ons

NA 1991942 793751 1825586 199587 109143 2660 4922669

Total Previous Year Adjustments 1991342 793751 1825586 199587 109143 2660 4922669

Shor/Excess Remm (Pre. Year) 1311482 589665 1356238 151616 80940 2088 3492029

Total Dues 3303424 1383418 3181824 351203 190083 4748 8414698

1272007 ﬂ.ﬂz.._nh_uaommmcommma Recocile " o (1} o (1] o 0

Total Deposits o 0 o



Employees Provident Fund Organization
(8 TG SR AT, HRd TRBR)
e [fY ya fiega arisafy TRSATR -302005
Regional Office, Nidhi Bhawan, Vidhyut Marg, Jyoti Nagar, Jaipur-302005
Website: www.epfindia.gov.in | Email: rojaipur@epfindia.gov.in | Tel: 0141-2740742

H&(No.)RI/RAJ/4747/Legal/NCLT/ fem®: ) ¢ | 1021
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